Annexure-5

Name of the corporate debtor: BIL Infratech Limited - In Liguidation
Date of commencement of liquidation: 10.02.2023

List of stakeholders as on: 25.04.2023

List of operational creditors (Government Dues)

(Amount in )
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ent.  |? be set
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0.19
THE DEPUTY COMMISSIONER OF
COMMERCIAL TAXES (AUDIT) BALLARI 1,96,08,306.00 -
KARNATAKA- 583101
1 16-08-2021 - - - 1,96,08,306.00 |- -
DEPUTY COMMISSIONER OF
COMMERCIAL TAXES (AUDIT- 1) 1,02,97,317.00 -
DAVANGERE
2 16-08-2021 - - - 1,02,97,317.00 |- -
COMMISSIONER OF COMMERCIAL
TAXE
5, DIRECTORATE OF 41,78,65,045.00 1.00
COMMERCIAL TAXES, GOVERNMENT Matter is sub
OF WEST BENGAL judice amounting
3 13.03.2023 - - - 41,78,65,044.00 |- to Rs 249634365
HARAPRIYA MOHAPATRA, CT & GST
OFFICER CT & GST CIRCLE, 73,40,386.00 1.00 matter is Sub
BHUBANESWAR-I BHUBANESWAR Judice amounting
4 03.03.2023 73,40,385.00 to Rs 2080504
CT & GST OFFICER, BHUBANESWAR-IV 1,45,53,540.00 )
Circle BHUBANESWAR
5 03.03.2023 1,45,53,540.00
EPFO Barrackpore 18,56,370.00 18,51,617.00
6 28.02.2023 - - - 4,753.00 |- -
47,15.20,964.00 18,51,619.00




